IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

05.03.2020

Applicatio |Case No.

Cour Rejec

£ t

Fee Statu
s

5 U

1 |p.ratH 32418/202 05.03.2020 |WP(C)/4885/2012

2 |p.ratTH 32419/202 05.03.2020 |WP(C)/4885/2012 |5 U
3 |s. pas 32420/202 05.03.2020 |MATA/108/2018 5 U
4 |B. K. LENKA 32421/202 05.03.2020 |ARBA/10/2020 10 c
5 §AH§LICK 32423/202 05.03.2020 |WPC (OA)/734/2018 |10  |C
6 [P X 32424/202 05 032020 ZPC(OA)/1878/201 0
7 Sg;ié??s 32431/202 05.03.2020 |WP(C)/13857/2019 |5 U
8 |s. K. SAHOO 32434/202 05.03.2020 [WP(C)/4470/2020 |10  |C
9 le.c.JENA 32440/202 05.03.2020 |WP(C)/4820/2020 |5 U
10 |G.c.JENA 32442/202 05.03.2020 |[WP(C)/7553/2007 |5 U
11 [p.K. SAHU 32443/202 05.03.2020 |BLAPL/1107/2020 |10  |C
12 ﬁggiﬂ;YKUMAR 32449/202 05.03.2020 2BLAPL/18300/201 5 U
13 255' BEHERA, 32454/202 05.03.2020 |[WP(C)/15132/2019 |10  |C
14 |A.K.TARAT 32457/202 05.03.2020 |WP(C)/4186/2013 |5 U
15 |A.K.TARAT 32460/202 05.03.2020 |[WP(C)/2391/2015 |5 U
16 |S. NAYAK 32465/202 05.03.2020 [WP(C)/10962/2009 |10  |C
17 |s.K.DAsS 32471/202 05.03.2020 |WP(C)/19366/2008 |5 U




22474/202

18 |p.K.MOHANTY |2 05.03.2020 |WP(C)/15987/2010 |4
M/S.SARAT 22478/202
19 L A : 05.03.2020 |WP(C)/4880/2019 |10
oo |JYOTI PRAKASH 22482/202 |55 3 5050 |cRLMC/3480/2019 |10
KAR 0
21 |D.K. MALLICK 32484/202 05.03.2020 |CRLA/601/2015 10
op |JYOTI PRAKASH 122485/202 |55 3 5000 |cRLMC/3480/2019 |10
KAR 0
R.C. 22486/202
23 |PATTANAIK, : 05.03.2020 |WP(C)/6367/2020 |10
ADV
24 |M. BEHERA 32490/202 05.03.2020 |WP(C)/2352/2011 |10
25 |A.K. BISWAL 32492/202 05.03.2020 |MATA/45/2019 10
26 |A.PATTNAIK 32493/202 05.03.2020 |WP(C)/27240/2019 |10
27 |ANIL SAHOO 32497/202 05.03.2020 |CMP/1416/2019 4
R.C. 22498/202
28 |PATTANAIK, : 05.03.2020 |WP(C)/6363/2020 |10
ADV
R.C.
29 |PATTANAIK, 32499/202 05.03.2020 |WP(C)/6362/2020 |10
ADV
R.C. 22501/202
30 |PATTANAIK, . 05.03.2020 |WP(C)/6360/2020 |10
ADV
31 |s.K. BISWAL 32507/202 05.03.2020 |WP(C)/2816/2020 |10
32 |p.K. BEHERA 32521/202 05.03.2020 2BLAPL/13918/201 10
33 |A.K.SWAIN 32522/202 05.03.2020 |WP(C)/1826/2015 |10
34 |A. K. BHUYAN 32523/202 05.03.2020 |CRLMC/381/2020 |10
35 |[R.K. MALLICK 32527/202 05.03.2020 |ABLAPL/3089/2019 |10
36 MR.-P.K.PANI = 122529/202 |15 43 2020 |cRLMC/2615/2017 |10
(ASC.) 0
S.R. 22532/202
37 L Atk : 05.03.2020 |WP(C)/29689/2011 |10
38 M. R. ROUTRAY 32533/202 05.03.2020 |CRLMC/393/2020 |10
39 |G.C. DAS 22534/202 105 43 2020 WP (C)/5522/2020 |10

0




40 |S. C. PRADHAN 32535/202 05.03.2020 |CRLMC/2725/2019 |10  |C
41 |3. ®aR 32536/202 05.03.2020 [WP(C)/1729/2020 |10  [C
42 |R. K. SAHU 32540/202 05.03.2020 |CRLMC/3163/2019 |10  [C
43 |B.M.SARANGI 32541/202 05.03.2020 |CRLMP/290/2020 |10  [C
44 |B.M.SARANGI 32546/202 05.03.2020 |CRLMP/289/2020 |10  |C
45 |p. BEHERA 32548/202 05.03.2020 |CONTR/14/2020 10 o
46 M. R. BARIK 32550/202 05.03.2020 [WP(C)/2738/2011 |10  |C
47 |D.K. MALLICK 32554/202 05.03.2020 |CRLMC/58/2020 10 o
48 TOFAN PRADHAN 32556/202 05.03.2020 WP (C)/7784/2020 10 C
49 255' KHUNTIA, 32559/202 05.03.2020 [WP(C)/8280/2020 |10  |C
50 |s.k. pasH 32562/202 05.03.2020 [WP(C)/7866/2020 |10  |C
51 |K. SAHOO 32567/202 05.03.2020 |CRLREV/128/2019 |10  |C
52 :AMiﬁTRAY 32569/202 05.03.2020 [WP(C)/7179/2020 |10  |C
53 |N.C. SINHA 32570/202 05.03.2020 [WP(C)/951/2019 |10  |C
54 |H, JENA 32572/202 05.03.2020 [WP(C)/5107/2020 |10  |C
55 |n.K.ROUT 32573/202 05.03.2020 [WP(C)/27729/2019 |4 U
56 |M. BEHERA 32574/202 05.03.2020 |[WP(C)/11300/2018 |10  |C
57 |L. samaL 32575/202 05.03.2020 [WP(C)/7077/2020 |10  [C
58 |B. DAS 32577/202 05.03.2020 [WP(C)/7789/2020 |10  |C
59 |D. K. MOHANTY 32579/202 05.03.2020 [WP(C)/801/2013 |10  |C
60 gig?giAY 32580/202 05.03.2020 [WP(C)/31043/2011 |10  |C
61 |A.PATTNAIK 32581/202 05.03.2020 [WP(C)/5423/2020 |10  [C
62 |A.PATTNAIK 32582/202 05.03.2020 [WP(C)/7477/2020 |10  [C
163 |J. BEHERA 22583/202 [05.03.2020 |WP(C)/5810/2020 |10  [C




0

64 |R. MOHANTY 32584/202 05.03.2020 |RPFAM/200/2017 10
65 |s.K.SINGH 32585/202 05.03.2020 [WP(C)/24428/2019 |10
66 |S.K. BARAL 32587/202 05.03.2020 [WP(C)/5347/2020 |10
67 |s. C. DAS 32590/202 05.03.2020 [WP(C)/10936/2016 |10
68 féiﬁgiiNggiiﬁ 32591/202 05.03.2020 |[WP(C)/7979/2020 |10
69 |M.BEHERA 32594/202 05.03.2020 [WP(C)/7979/2020 |10
70 |K.SAHOO 32596/202 05.03.2020 [WP(C)/8016/2020 |10
71 |KARTIK JENA 32599/202 05.03.2020 [WP(C)/17670/2018 |10
72 |T.PRADHAN 32608/202 05.03.2020 (WP (C)/26973/2017 |10
73 |p.K.PATTNAIK 32609/202 05.03.2020 [WP(C)/6700/2020 |10
74 ;A?fANAIK 32610/202 05.03.2020 [WP(C)/26973/2017 |10
75 |K.C. SAHOO 32612/202 05.03.2020 [WP(C)/7117/2020 |10
76 |A.T. NAYAK 32616/202 05.03.2020 |ABLAPL/9631/2019 |10
77 ZiﬁégJAN 32617/202 05.03.2020 |BLAPL/7343/2019 |5
78 |P.K. MOHANTY 32620/202 05.03.2020 |ABLAPL/2100/2020 |10
79 |. saHOO 32623/202 05.03.2020 |ABLAPL/845/2020 |10
80 i'C'CHHINCHAN 32624/202 05.03.2020 [WP(C)/5664/2020 |10
81 i'C'CHHINCHAN 32625/202 05.03.2020 |[WP(C)/4545/2020 |10
82 ﬁgésgiN 32626/202 05.03.2020 [WP(C)/8306/2020 |10
83 |J.R.DAS 32627/202 05.03.2020 [WP(C)/6854/2020 |10
84 |C.K. NAYAK 32628/202 05.03.2020 [WP(C)/8306/2020 |10
85 |P.BASTIA 32629/202 05.03.2020 [WP(C)/6848/2020 |10
86 |M.K. PANT 32630/202 05.03.2020 |CRLMC/3448/2019 |10




87 |P. JENA 32631/202 05.03.2020 |CRLMC/388/2020 |10 c
88 ggigﬁgN 32632/202 05.03.2020 |WP(C)/8313/2020 |10 c
89 |P.K.BEHERA 32634/202 05.03.2020 |WP(C)/6960/2020 |10 c
90 |S.K. SWAIN 32635/202 05.03.2020 |WP(C)/6748/2020 |10 c
91 |B.C.PANDA 32636/202 05.03.2020 |WP(C)/7204/2020 |10 c
92 |S.K. SWAIN 32637/202 05.03.2020 |WP(C)/6741/2020 |10 c
93 |B.C. PANDA 32638/202 05.03.2020 |WP(C)/7205/2020 |10 c
94 |JYOTI PATNAIK 32639/202 05.03.2020 |WP(C)/6991/2020 |10 c
95 |J. BEHERA 32640/202 05.03.2020 |CRLMC/3109/2019 |10 c
96 |TOFAN PRADHAN 32641/202 05.03.2020 WP (C)/7213/2020 10 C
97 |B. C. PANDA 32642/202 05.03.2020 |WP(C)/7202/2020 |10 c
98 |P. K. MOHANTY 32643/202 05.03.2020 |WP(C)/7665/2020 |10 c
99 |J. R. DASH 32644/202 05.03.2020 |WP(C)/6856/2020 |10 c
100 M. NAYAK 32645/202 05.03.2020 |WP(C)/6858/2020 |10 c
101 |S.P. SAHOO 32646/202 05.03.2020 |WP(C)/6742/2020 |10 c
102 |TOFAN PRADHAN 32647/202 05.03.2020 |WP(C)/8314/2020 |10 c
103 [R.K. MISHRA 32648/202 05.03.2020 |WP(C)/6750/2020 |10 c
104 M. NAYAK 32650/202 05.03.2020 |WP(C)/6861/2020 |10 c
105 M. NAYAK 32651/202 05.03.2020 |WP(C)/6855/2020 |10 c
106 [U. CHHOTRAY 32652/202 05.03.2020 |WP(C)/7569/2020 |10 c
107 |S.K. SWAIN 32653/202 05.03.2020 |WP(C)/6745/2020 |10 c
108 ggﬁg?i FUMAR 32654/202 05.03.2020 |WP(C)/6961/2020 |10 c
109 H.K. MALLICK 32655/202 05.03.2020 |WP(C)/6701/2020 |10 c
1110 |[S.K. SWAIN  [22660/202 |05.03.2020 |[WP(C)/6746/2020 [10  |[C




0

111 ﬁé;AgIgiEEA 32662/202 05.03.2020 [WP(C)/7244/2020 |10
112 ié;AEIEi;gA 32663/202 05.03.2020 [WP(C)/7247/2020 |10
113 ﬁéiAEIgisgA 32664/202 05.03.2020 |[WP(C)/7245/2020 |10
114 |[P. K. ROUT 32665/202 05.03.2020 [WP(C)/5921/2020 |10
115 |M. BARAL 32667/202 05.03.2020 [WP(C)/7153/2020 |10
116 [B. D. BISWAL 32668/202 05.03.2020 [WP(C)/6992/2020 |10
117 |U. CHHOTRAY 32669/202 05.03.2020 [WP(C)/8179/2020 |10
11g MANOJ KUMAR  122670/202 |45 43 5020 |wp(C)/2063/2020 |10
PATI 0
119 iéiié?gAR 32671/202 05.03.2020 [WP(C)/1331/2020 |10
120 M. NAYAK 32672/202 05.03.2020 [WP(C)/396/2020 |10
121 [U. K. SAHU 32673/202 05.03.2020 WP (C)/15058/2019 |5
122 zigégANTA 32675/202 05.03.2020 |CMAPL/870/2019 |10
123 iigégANTA 32676/202 05.03.2020 |CMAPL/871/2019 |10
124 [R.C. ROUT 32677/202 05.03.2020 |WP(C)/1608/2020 |5
125 [K.K.SAHOO 32678/202 05.03.2020 [WP(C)/15052/2010 |4
126 |M.M. PANDA 32679/202 05.03.2020 [WP(C)/3974/2016 |5
127 |p.NAYAK 32680/202 05.03.2020 [WP(C)/10437/2011 |1
128 |s.pAsH 32681/202 05.03.2020 [WP(C)/2667/2020 |5
129 |M.ROUT 32683/202 05.03.2020 [WP(C)/24609/2011 |1
130 B.DAS 32684/202 05.03.2020 [WP(C)/15172/2009 |4
131 [B.DAS 32685/202 05.03.2020 [WP(C)/16784/2009 |4
132 B.DAS 32686/202 05.03.2020 [WP(C)/1099/2012 |4
133 [c.R. NAYAK 32687/202 05.03.2020 [WP(C)/6949/2020 |5




134 |J.P.KAR 32688/202 05.03.2020 |WP(C)/23715/2014 |1 0
135 |S.K.DAS 32689/202 05.03.2020 |WP(C)/840/2014 5 U
136 |S.K.DAS 32690/202 05.03.2020 |WP(C)/16995/2014 |5 U
137 [M.K.RANA 32691/202 05.03.2020 |WP(C)/10642/2019 |1 0
138 |[M.K.RANA 32692/202 05.03.2020 |CONTC/149/2020 1 0
139 [M.K.RANA 32693/202 05.03.2020 |CONTC/148/2020 1 o}
140 |BALARAM SINGH 32694/202 05.03.2020 |CRLREV/973/2014 |5 U
141 |T. BAG 32695/202 05.03.2020 |AHO/77/1996 1 o}
142 |T. BAG 32696/202 05.03.2020 |AHO/75/1996 1 0
143 |[K. K. SAHOO 32697/202 05.03.2020 |RFA/118/2009 4 U
144 [M.K.RANA 32698/202 05.03.2020 |0JC/10098/2001 1 0
145 |[K. N. SAHOO 32699/202 05.03.2020 |CONTC/937/2018 5 U
146 [M.K.RANA 32700/202 05.03.2020 |WP(C)/489/2018 1 o}
147 M. K. RANA 32701/202 05.03.2020 |CRLA/299/2019 1 0
148 M. K. RANA 32702/202 05.03.2020 |CRLA/704/2019 1 o}
149 |p.%.DAS 32703/202 05.03.2020 ?BLAPL/20148/201 5 U
150 [M. K. RANA 32704/202 05.03.2020 |CRLA/75/2020 1 0
151 |p.%.DAS 32705/202 05.03.2020 ?BLAPL/20176/201 5 U
152 |D.SETHI 32706/202 05.03.2020 |ABLAPL/3418/2018 |5 U
153 |D.SETHI 32707/202 05.03.2020 |ABLAPL/1111/2019 |5 U
154 |D.ROUT 32708/202 05.03.2020 |BLAPL/11254/2019 |5 U
155 [M. K. RANA 32710/202 05.03.2020 |JCRLA/36/2014 5 U
156 |[K.SAHOO 32711/202 05.03.2020 |BLAPL/4967/2018 |5 U
157 |[P. K. PATRI  [22712/202 |05.03.2020 [0JC/9020/1996 |5 u




0

158 |P.K.NAYAK 32713/202 05.03.2020 |CMP/233/2020 5
159 [N.K.ROUT 32714/202 05.03.2020 |WA/693/2019 5
160 M. K. RANA 32716/202 05.03.2020 |JCRLA/23/2008 1
161 M. K. RANA 32717/202 05.03.2020 |JCRLA/34/2008 1
162 M. K. RANA 32718/202 05.03.2020 |JCRLA/29/2008 1
163 M. K. RANA 32719/202 05.03.2020 |JCRLA/30/2005 1
164 M. K. RANA 32720/202 05.03.2020 |JCRLA/115/2004 1
165 :igggNANDA 32721/202 05.03.2020 |MATA/82/2019 5
166 |P. K. NAYAK 32722/202 05.03.2020 |MATA/139/2014 5
167 ;XETI PRAKASH 32724/202 05.03.2020 [WP(C)/24691/2019 |10
168 |J. D. MUDULI 32725/202 05.03.2020 [WP(C)/24691/2019 |10
169 [R.K. BISOI 32726/202 05.03.2020 [WP(C)/20692/2019 |10
170 [B. B. MALLICK 32727/202 05.03.2020 [WP(C)/8117/2020 |10
171 [B. B. MALLICK 32728/202 05.03.2020 [WP(C)/8115/2020 |10
172 |B. B. MALLICK 32729/202 05.03.2020 [WP(C)/8114/2020 |10
173 giggéGATA 32731/202 05.03.2020 [WP(C)/8316/2020 |10
174 EQZégATHAGATA 32732/202 05.03.2020 [WP(C)/8198/2020 |10
175 |DILLIP SAMAL 32733/202 05.03.2020 [WP(C)/7936/2020 |10
176 |A. K. MOHANTY 32736/202 05.03.2020 |BLAPL/1120/2020 |10
177 |A. PATTANATK 32740/202 05.03.2020 |BLAPL/583/2020 |10
178 iéiA;AgigiH 32742/202 05.03.2020 |BLAPL/7979/2019 |10
179 |R. K. PANDA 32743/202 05.03.2020 |ABLAPL/57/2020 |10
180 [R. C. BHOI 32744/202 05.03.2020 |MACA/90/2020 10




D. K. 22746/202

181 | ot 1ok 5 05.03.2020 |WP(C)/7230/2020 |10 C
D. K. 22747/202

182 | r vt 1ok 0 05.03.2020 |[WP(C)/7231/2020 |10 C

183 |P. K. DASH 32748/202 05.03.2020 |WP(C)/7200/2020 |10 C

184 P. K. DASH 32749/202 05.03.2020 |WP(C)/6096/2020 |10 C

185 |P. K. DASH 32750/202 05.03.2020 |WP(C)/7198/2020 |10 C

186 [N. C. ROUT 32751/202 05.03.2020 |WP(C)/5579/2020 |10 ¢
ARTATRANA 22753/202

187 | vk 5 05.03.2020 |WP(C)/4607/2020 |10 C

18g [ARUN KUMAR 227547202 105 63 2020 WP (C)/4107/2020 |10 c
JATI 0

189 R. C. MALLICK 32756/202 05.03.2020 |WP(C)/8248/2020 |10 C

190 H. K. PANDA 32757/202 05.03.2020 |WP(C)/3659/2020 |10 C

191 MADAN DAS 32762/202 05.03.2020 |ELPET/5/2019 10 C
SUBRATA KUMAR [22763/202

192 |0 S HANTY 5 05.03.2020 |CRLREV/39/2020 10 C

193 |D. MITRA 32764/202 05.03.2020 |CRLMA/423/2019 |10 C

194 |[B. R. MOHANTY 32765/202 05.03.2020 |CRLMA/423/2019 |10 ¢
M/S.PARSURAM 22767/202

195 | 2t a 5 05.03.2020 |CRLMA/266/2019 |10 ¢
PRATAP KUMAR [22768/202

196 | Lok 0 05.03.2020 |BLAPL/515/2020 10 C

197 |P. K. BEHERA 32770/202 05.03.2020 |CRLA/610/2019 10 C

198 |C. R. NAYAK 32772/202 05.03.2020 |BLAPL/252/2020 10 C

199 |SAMIR BARIK 32773/202 05.03.2020 |CRLA/97/2020 10 C

200 |B. B. MALLICK 32775/202 05.03.2020 |CRLA/364/2019 10 ¢
SANJAY KUMAR 22776/202

201 |Zooet 5 05.03.2020 |CRLA/456/2019 10 C

202 |[P. N. NAYAK 32777/202 05.03.2020 |CRLA/530/2019 10 C

203 |K. C. MISHRA 32779/202 05.03.2020 |WP(C)/25633/2014 |1 0

204 K. C. MISHRA [22780/202 |05.03.2020 |WP(C)/25634/2014 |5 u




0

205 C. MISHRA 32781/202 05.03.2020 |WP(C)/25638/2014 |1
206 K. MISHRA 32782/202 05.03.2020 |WP(C)/13729/2018 |4
207 N. MOHANTY 32783/202 05.03.2020 |WP(C)/14346/2018 |5
208 K. MISHRA 32784/202 05.03.2020 |WP(C)/3746/2013 |4
209 RAY 32785/202 05.03.2020 |WP(C)/15987/2009 |5
210 K. SARANGI 32786/202 05.03.2020 |CMP/46/2020 5
211 K. MISHRA 32787/202 05.03.2020 |CMAPL/885/2019 5
212 |D. K. BEHERA 32788/202 05.03.2020 ?BLAPL/16126/201 5
13 ASH 32789/202 05 03.2020 2BLAPL/18258/201 .
214 R. BARIK 32790/202 05.03.2020 |BLAPL/4256/2013 |5
215 C. DASH 32791/202 05.03.2020 |CRLREV/286/2015 |1
216 K. NAIK 32793/202 05.03.2020 |FA/450/1981 5
217 B. DAS 32794/202 05.03.2020 |CRLREV/457/2013 |5
218 B. DAS 32795/202 05.03.2020 |CRLREV/457/2013 |5
| ITotal 1716

NIC






